IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:01-06-2024

Date

: 01.06.2024

50932/20 ABLAPL-  |ASHOK giier ésea
01.06.2024 |5513/202 |KUMAR C. : BATL-1
24 . SAHOO 2024- No-
05-30 3)
SUSANTA COUR |Order (Sea
ABLAPL-
50933/20 SEKHAR T Dtd. t
24 01.06.2024 2499/202 MOHAPATR |°° NO. |2024- No-
A 5 06-24 3)
COUR |Order (Sea
ABLAPIL-
50934/20 A K T Dtd. t
o 01.06.2024 2514/202 vonanTy | 0. |2o2a- oo
5 05-30 3)
50935/20 ABLAPL- SOUR giier ésea
> 01.06.2024 2521/202 B SWAIN |C. 0. |2o2a ow
5 05-30 3)
50937 /20 ABLAPL- |SRINIBAS $OUR gijer ésea
01.06.2024 |5373/202 |BH C. . BAIL-2
24 i MOHANTY NO. |2024- No-
5 05-30 11)
5093820 ABLAPL- |SRINIBAS EOUR giier ésea
01.06.2024 |5424/202 |H C. :
24 4 MOHANTY NO. 2024- No-
17 105-30 11)
50941/20 we(c)-  G. §OUR giger WRIT ésea
01.06.2024 |13787/20 |JAYASING |C. . BRANCH-
24 i H NO. |2024- . No-
9 07-01 44)
50942/20 we(c) - EOUR gijer WRIT t(sea
o 01.06.2024 22656/20 M. JATI |C. No. |oopg- (BRANCH™ Iy
9 12-31 25)
50943/20 WP (C) — COUR |Order WRIT (Sea
> 01.06.2024 |13792/20 |s.S. RAY |C. T Dtd. BRANCH- |t
24 NO. |2024- 7 No-




| 9 05-30 44)
50944/20 WP (C) - TAPAN gOUR gijer WRIT t(sea
10 01.06.2024 |13773/20 |KUMAR c.o. : BRANCH-
24 o ANDAL No. |9999- |0 No-
9 12-31 44)
50945/20 We(C)- g g SOUR giger WRIT ésea
11 2, 01.06.2024 22705/20 voranta €0 o, |roga- ERANCH— .
9 07-01 44)
50946/20 we(c) - EOUR giger WRIT ésea
12 01.06.2024 |13228/20 M. JATI |C.O. : BRANCH-
24 o NO. [2024- [ No-
9 05-30 45)
50947/20 CRLMP- EOUR giger WRIT ésea
13 2, 01.06.2024 |/o070 M. DAS  [c.o. Lo L)0h ERANCH— .
9 06-18 24)
COUR |Order (Sea
50948/20 RPFAM- B.P. T Dtd. t
14 154 01.06.2024 1) )5/5024 |samaL C-0- No. l9990- No-
9 12-31 24)
50949/20 CMP- TAPAN EOUR giier WRIT ésea
15 |2, 01.06.2024 |0 o0, ﬁzbﬁgz S ];RANCH— Noo
20 |06-19 6)
50950/20 we (C) - SOUR giier WRIT ésea
16 01.06.2024 |13586/20 |D.B. RAY |C.O. : BRANCH-
24 i NO. [2024- | No-
20 |05-30 22)
50951/20 we (C) - K.K iOUR giier WRIT ésea
17 2, 01.06.2024 22586/20 R C.o0- o looois ERANCH— .
20 |05-30 22)
50952/20 we (C) - J.M SOUR giier WRIT ésea
18 >, 01.06.2024 22834/20 Semmea. €0 ho. |2oaas ERANCH— oo
20 |05-30 29)
50953/20 We(C) - oy §OUR giier WRIT ésea
19 2, 01.06.2024 22766/20 vaK C.o0. o loogis sRANCH— .
20 |05-30 44)
Order (Sea
ABLAPL- oM
20 20928720 151 06 2024 |5485/202 |PRAKAsH |CENERA btd. BATL-1 |C
24 ; canaN L 2024~ No-
05-30 1)
Order (Sea
ABLAPL- OM
01 20929720 151 06 2024 |5510/202 |PRAKASH |CENERA btd. t
24 ; canan L 2024- No-
05-30 1)
50930/20 ABLAPL- OM GENERA Order (Sea
22 24 01.06.2024 5511/202 |PRAKASH L Dtd. t




4 SARAN 2024- No-
05-30 1)
Order (Sea
ABLAPL-
50931/20 BISWAJIT |GENERA Dtd. t
23 24 01.06.2024 12124/20 DAS L 5017 No-
06-20 1)
Order (Sea
CONTC-
50936/20 DEBENDRA |GENERA Dtd. t
24 24 01.06.2024 2203/202 BEHERA I 2024 No-
04-26 1)
Order (Sea
PRAMOD MISC.
25 (20939720 151 06,0024 MACA- RANJAN CENERA btd. APPEAL |°
24 573/2023 BEHERA L 2024- SEC No-
03-06 : 1)
WRIT
WP (C) - g;ggi%gg Judgeme |BRANCH (Sea
50940/20 GENERA nt Dtd. (DIVISI |t
26 01.06.2024 (41687/20 |N
24 23 OFFICER L 2023- ON No-
ANGUL 12-22 g?NCH— 123)

NIC




